MEDIATION CENTRE , RAJASTHAN HIGH COURT JODHPUR

_ CAUSE — LIST 03.02.2016
S.No NAME OF MEDIATORS TYPE OF CASE & No. NAME OF NAME OF
Shri/Smt/Ms. WITH TITLE OF CASE AD¥OCRIE ADFRLALE
(Advocate’s) Petitioner's Respondent's
01. Shri D.S.Udhawat , S.B.C.M.A.N0.2003/2013, Mr.Vishal Sharama Mr.V.D.Vaishnav
Advocate, Jawana Ram V/s Rajendra
Singh
02. | Dr.Manjula S.B.CivilRev.Pet.N0.128/2015 | Mr.R.K.Thanvi,Sr. | Mr.Chetan
Choudhary,Advocate Bana Bai & Ors V/s Amin rAﬁdv.&.Narendr‘a Prakash Soni
Khan& Ors. thanvi
03. | Dr.Pratistha 5.B.CivilMisc.Tr.Pet.N0.130/2 | Mr.S.G.Ojha & Om | Mr.Pankaj Gupta
Dave,Advocate 015,Smt.Urmila @ Rekha V/s Raj purohit
Rakesh Kumar
04, | Smt.Meena S.B.CivilMisc.Tr.Pet.No.53/ Dr.Nupur Bhati & Mr.Ravindra
Kothari,Advocate 2015,Yagwanti Kanwar V/s R.S.Shekhaat Acharya
Bhawani Singh
05. |Shri D.S.Udhawat, S.B.CriminalMisc.Rev.Pet.No. |Mr.Hader Agha & Mr.Mr.Loon
Advocate, 879/2015,Smt.Amita Gujar Abdul Rahim Singh-& Hemant
V/s Kapil Dabai Baweja
_CAUSE — LIST 04.02.2016
S.No NAME OF MEDIATORS TYPE OF CASE & No. NAME OF NAME OF
Shri/Smit/Ms. WITH TITLE OF CASE ST ADVOCATE
Cdoemats) Petitioner's Respondent's
01. [Dr.Pramila S.B.Criminal Mr.J.V.S.Deora Mr.B.S.Deora
Acharya,Advocate, Rev.Pet.N0.798/2014,Meera
Domer V/s Thawarchand
02. | Shri Mali Ram Pareek S.B.CivilMisc.Tr.Pet.N0.47/ Mr.Raju Singh Mr.N.R.Gosawami
Advorate 2014, Smt.Paras kanwar V/s
Dr.Yogendra Singh
03. | Dr..Pratistha S.B.CivilMisc.Tr.Pet.N0.96/ Mr.M.A.Rao Mr.Gaurav
Dave,Advocate 2015,Smt.Meena V/s Nimbawat
Hastiram Prajapat
04 | Smt.Meena Kothari S.B.Civil Misc.Appeal Mr.S.K.Verma Mr.Pradeep Shah
Advocate No.73/2015,Meena kanwar
V/s Himmat Singh
05. Smt.Suman Porwal, A S.B.CivilMisc.Tr.Pet.N0.90/20 | Mr.D.S.Udhawat Mr.Naveen
Advacate 15,Smt. Priti Chanran V/s Sharma
Sanjeev Kumar Charan
06. | Shri Murlidhar D.B.C.M.A.N0.1147/2015, Mr.Vishal Sharma Mr.Farzand Ali
Vaishnav,Retd;D.J. Manju V/sDr.Dinesh Kumar
0% | Siwani Singh,RHJS S.B.CivilMisc.Tr.Pet.No.Smt.Sa | Mr.Revendra Singh | Mr.Kan Singh -

ntosh V/s Prithvi Singh
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“ Help The Needy -- Timely Help May Create Hiétory "




